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To,

Sub:-

Ref:-

Madam,

Copy to:

Smti Jayashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti Audri Bhattacharyya,
Judge, Designated Court,
Assam, Guwahati.

Casual leave,

Your letter No. )DC/472 dtd. 23.70.2024.

Dated Guwahati, the 2t
4,
Odober,2024.

With reference to the above, I am directed to inform you that your prayer forcasuai leave on 04.11.2o24, along with station reave permission, from the eveningof 30'10'2024 ti, the mornins or os.rr.zozf-h;; b"." granted. Further, the District andsessions Judge, Kamrup(M), Guwahati, and in his ;;;;;;" next senior most Judiciar officeravailabre at the station wirr remain in charge or your court and office during your absence.

Yours faithfully,

SJ /-
0 7 05? _ros?( A a

GISTRA (vIGII-ANCE)]T.REc I
125-to_2az<

}- The District and Sessions Judge, Kamrup(M), Guwahati
\Jz. tne proJect Manager, Gauhati High Court.


